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(b) whether it is a fact when the 
discussions were resumed on the following 
day i. e. the 11th April, 1968 tbe Chair-
man of the meeting and OfIIcers of the 
CeDtral Government declined to follow the 
same procedure for recordiDI of the minutes 
and the meeting eDded abruptly ; 

(c) whether any reasons were adduced 
for not recording the miDutes as was done 
OD the first day of the meeting; and 

(d) whether it is generally the practice 
of his Ministry to convene meetings where 
discussions take place .but no minutes are 
recorded? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD) : (a) to (d). No formal minutes 
were drawn up on the 10th April, 1968, but 
some notes of discussion were dictated. 
On the 11th morn;ng, when the discnssions 
started, the Madhya Pradesh officers insisted 
on a procedure of the State officers record-
ing their views. Central Officers recording 
replies and the State officers addiDJ their 
rejoinder. They further wanted that the 
Central officers should sign such record.· 
This procedure was not considered appro' 
priate as it was felt that the Central 
Government, not being a party to the 
dispute, it would be better if a summary 
record of the proceedings were to be issued 
at the end of the round of the discussions. 

The general practice of the Ministry of 
Irrigation and Power is to issue a summary 
record of discussions after the meetings are 
held. 

Kalakot The .... 1 Power Project 

9697. SHRI S. K. TAPl'RIAH: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether it is a fact that the Kalakot 
Thermal Power Projects near Jammu which 
was orIginally estimated to cost about 
Rupees 2.56 crorea is not likely to be 
completed even under the revised estimated 
cost of Rupees 4.30 croces made in March, 
1966 ; 

(b) the total ellpenditure 5D for incurred 
on the erection of this pDwer station and 
the progress so far made in the work and 
procurement of equiplPf!!1 lind ,r!;CljO!! 
J~er09f!. . . 

(c) when the project is likely to be 
completed and the latest re.vised estimated 
~ost of the project ; and 

(d) the main reasOnS for the delay and 
\Dcrease in the ellpenditure to such a 
degree ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SlDDHESHWAR 
PRASAD) : (a) The orilin.1 estimated 
cost of Rs. 2.56 crores for the Kalakote 
Thermal Power Station Project has been 
revised to Rs. 4.50 crores. The revised 
estimate. however, is awaited from the 
State Government. 

(b) Ellpenditure amounting to a total 
Qf Rs. 4.34 crores is anticipated to have 
been incurred upto March, 1968. The 
lenerating plant and equipment have 
already been procured and are under 
installation. 

(c) The first generating unit (7.5 MW) 
is expected to be commissioned shortly. 
The project is ellpected to be completed by 
the middle of 1969. 

(d) The reasons for the delay and 
increase in expenditure are as follows : 

(i) difficulties in the transport of 
equipment and material to project 
site. 

(ii) difficulties in the procurement of 
labour and suitable contractors. 

(iii) suspension of work durin. 1965 
due tt' Pakistan conftict. 

(iv) Etrect or dcvalu;.tion. 
(v) Impounding of equipment in 

Pakistan and. 
(vi) Recent fire accident in the power 

station. 

Sm.II ... of SlI.er oat of India 

9698. SHRI P.N. SOLANKI : 
SHRI R. K. AMIN : 
SHRI R. R. SINGH DEO : 
SHRI S. P. RAMAMOORTY : 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether the existing phenomenon 
of smunlinl of silver on large scale out 
of India i. due to low value or liI"r in 
Jpllill 'or beca\l$~ Qf hi~b'f ru,," vl!f\19 
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of the foreign exchange earDed by its 
smulllied export; and 

(b) wbetber Government bave taken 
any steps to cbeck smuallinl of silver 
outside India keeping in view tbe 
factors referred to in Part (a) above? 

THE DEPUTY PRIME MINISTER 
&. MINISTER OF FINANCE, (SRRI 
MORARJI DBSAI): (a) At present 
tbere does not appear to be any signifi-
cant difference between the internal and 
International prices of silver. Acquisi-
tion of foreing exchange in an unautho-
rised manner appears to be the motive 
for the smuggling of silver out of the 
country. 

(b) Among the important steps taken 
by Government to cbeck smullliing 
including the smuggling of silver out of 
the country are systematic collection 
and follow-up of information, sellina up 
0f reliable informers and keeping a 
watcbful eye on tbe various gangs of 
smulliers, rummaginlJ of suspected vessels 
and aircraft, patrollin& of vulnerable 
sections of tbe coastal waters, and the 
coastline and land frontiers, laun~bin& 
of prosecution in suitable cases in "addition 
to departmental adjudication. 

Insuring of Smuggled Gold 

9699 SHRI P. N. SOLANKI : 
SHRI R. K. AMIN : 
SHRI R. R. SINGH DEO : 
SHRI NANJA GOWDER : 

Will tbe Minister of FINANCE 
be pleased to state: 

(a) wbetber Government are aware that 
the smuggling of gold can be insured 
in a regular way; 

(b) if so, the total amount of gold 
smuggled into India from 1961 up-to date, 
year-wise baaed on tbe eatimate from 
the rates of premium from sucb an 
insurance? 

THE DEPUTY' PRIME MINISTER 
&. MINISTER OF FINANCE (SHRr 
MORARJI DESAIl : (a) As smuggling 
of lold is unlawful, tbe insurance 
cOIDpanics cannot be expected to provido 
\nsuraece coyer for it. 

\11) Poes not arie~~ 

a-erles In Lodl Celony New Deihl 

9700 SHRI P. N. SOLANKI : 
SOl R. l{. AMIN : 

Will tbe MiDiat.r of WORKS, HOUS-
ING AND SUPPLY be pleased to state: 

(a) wbether it is a fact that 
bacbelor type chummerlft in Lodi Colony 
New Delhi have been allotted to family 
officers; 

(b) if so wbether adequate arrange-
ments tor water supply· for cooking 
have been made; 

(c) wbether it ir a fact that tbe 
lavatory block consisliu. of only two 
batbroOIlUl and two lavatories bardly 
cater to the nocods of the large uumber 
of residents living in each block; 

(d) if so, the arrangelllCnlS contem-
plated to relieVl the conacstion in 
tbis rOlard ; 

(e) whether It is a fact that tbere is 
water 101llin8 in the backwards of tbese 
chummerles_ breeding mosquitoes and 
croatin. other bealth hazards; and 

(f) if so, the steps taken to improve 
the sanitary conditions of these quarters? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING 
AND SUPPLY (SHRI IQBAL SINGH) : 
(a) to (d). Tbe cbummeriea in Lodi 
Colony, New Delhi. bave been allolled 
as hostol accommodation on ad hoc 
basis to bacbelor as well as other 
officers on receipt of specific requests 
from them for accommodation in tbose 
chummeries. It is not· regular family 
accommodation only 0". or two rooms 
being allotted to each officer. Water 
supply exi.ts in the common mess 
and batb rooms of each block. 

As these cbummeries were originally 
intendod for bacbelor - officers, tbe 
provision or two batb-rooms and two 
lavatories in eacb block of ten I'bumme-
ries, wal quite adequate. Since a 
number of thele chullUlleries are now 
occ~d by family office.. allo, tbe 
existing provision is not adeqnate. A 
proposal for the conversion of these 
cbummeries into reSlllar family quar-
ters witb proper amenities was considered 
a few yean back but bad to liven up 
due to financial stringency, Tne propo'ill 
is ~in, fC'vived a pill. 




